HIGH COURT OF MANIPUR

AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES IN
THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF
DECEMBER, 2018

HIGH COURT OF MANIPUR

Opening Balance

Institution during the

Disposal during the month

Closing balance at the end

month of the month
Civil |Criminal| Total Civil |Criminal| Total Civil |Criminal| Total Civil |Criminal| Total
2954 165 3119 152 10 162 214 5 219 2892 170 3062

Disposal of cases which are
more than 5 years old
during the month

Pendency of cases which
are more than 5 years old at
the end of the month

Disposal of cases which are
more than 10 years old
during the month

Pendency of cases which
are more than 10 years old
at the end of the month

Civil Cril Total

Civil Cril Total

Civil Cril Total

Civil Cril Total

75 2 77

304 12 316

16 0 16

128 17 145

SUBORDINATE COURTS OF MANIPUR

Opening Balance

Institution during the

Disposal during the month

Closing balance at the end

month of the month
Civil |Criminal| Total Civil |Criminal| Total Civil |Criminal| Total Civil |Criminal| Total
3515 2835 6350 172 60 232 270 95 365 3417 2800 6217

Disposal of cases which are
more than 5 years old
during the month

Pendency of cases which
are more than 5 years old at
the end of the month

Disposal of cases which are
more than 10 years old
during the month

Pendency of cases which
are more than 10 years old
at the end of the month

Civil Cril Total

Civil Cril Total

Civil Cril Total

Civil Cril Total

37 3 40

655 206 861

122 263 385

SUPERINTENDENT: STATEMENT




